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CENTRAL ADWINISTRATIVE TRIBUNAL
CALCUTT A BENCH

~ No, DA 346 of 96
Present : Hon'kle Mp,Justice S.N,ifallick, Vice-Chairman

Hen'sle Mr,5.Dassupta, Administrgtive Member

BIPIN CH, BHOUMICK -
VS o
UNION OF INDIa & ORS.
For the spplicant ¢ Mr.R.Chakrawoerty, esunsel

Fer the rsspondents: Mr,P.Chatterjes, eounsal
- ' : '

"Heard en : 1275.98 .Order on : 12,5,38

0O RO E R

S,N,Mallick, VC

i | We have heard the 1d, counsel for kath ths parties: It is
submitted by Mr,A. Chakraharty, ld, ecounsel for the appllcant that
during the pandency of the applicatibn all his gerievanees ventilated
in the application has Been remediesd by the authorities and as muhe

sueh he has instruetion not te proceed yith this appllcathn. Accord11g-

1y the anplication is dispesed oF being not pressed, No nrdFr as to

caste. -
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